Government of India

Government of India
Ministry of Commerce & Industry
Directorate General of Foreign Trade
(P.C-IV Division)
POLICY CIRCULAR NO. 9 (RE-00)/2000-2001/

Dated. 26" May,2000
To,
ALL LICENSING AUTHORITY
ALL COMMISSIONERS OF CUSTOMS

Subject: To consider ICD, Jalandhar as a notified port under paragraph 7.56 of Handbook (Vol.1)
(RE-00).

Attention is invited to paragraph 7.56 of Handbook (Vol.1) (RE-00) which provides that the export shipments under
DFRC can be effected from any port mentioned in paragraph 7.19.

Since under Customs notification no.48/2000 dated.25.4.2000, ICD Jalandhar is a notified port for exports shipments
under DFRC, the shipment made from ICD, Jalandhar may be considered for DFRC facility under paragraph 7.56 of
Handbook (Vol.1),
This issues with the approval of DGFT.

(A.K.Srivastava)

Dy.Director General of Foreign Trade

http://dgft.gov.in/exim/2000/cir/cir00/cir0900.htm[2/27/2017 4:02:40 PM]
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